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-replied to the question of the hon. 
.Member. 

(lnterTuptions) 

MR. SPEAKER: Next question. 
(On mot:e question is coming of this 
nature, at that time, you can ask 
your question. 
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THE MINISTER OF FINANCE 
AND INDUSTRY (SHRI R. VEN-
KATARAMAN): (a) to (c). A state-
ment is laid on the Table of the 
House. 

statement 

Ptu-suant to the decision of the 
Government announced by the Fin-
ance Minister in his Budget Speech 
-on 28-2-1978 a total quantity of 12.556 
tonnes of gold was sold by the Re-
serve Bank of India in 14 auctions 
h eld between May-October 1978 on 
behalf of the Government. The. total 
value of sale proceeds was Rs. 86.5 
crores. 

While' announcing the decision to 
sell gold the then Finance Mini ter 

ated the following in his Budget 
Speech of 1978. 

, .... Despite the utmost vigilance 
o the Customs authorities and con-

siderable seizures and confiscation 
uf smuggled gold, it is an unfortu-
nate and distressing fact that gold 
4mugglin has to some degree con-
tinued. The substantial difference 
between Indian gold priC' sand In-
temational gold prices has served as 
a temptation to smugglers. Gold 
smuggling is not only illegal but has 
helped to sustain black mon y ope-
ra ions and foreign exchange rack 
teering. It is therefor, necessary 
for us to think of economic measur 
in addition to preventive measur 
to tackle this evil of gold smuggling. 
We have given very careful thought 
to th question and have decided to 
commence th sale of gold from th 
stocks held by Government .... ' 

Sale of gold by auction was thill 
introduced by the then Government 
on an _ peri mental basis designed·to 
supplement oth r anti-smuggling 
measures. It was also intended in-
cidentally to mitigate the e an-
sionary impact of the budgetary 
deficit. 

Consequent to a sudd n steep rise 
in the international price of gold to-
wards the end of September, 1978, 
sharper increase in the internal price 
of gold due 0 speculative forces, the 
Government suspended the gold auc-
tions on 26-10-1978. 

SHRI R. VENKATARAM N: 
There is another ' Q . No. 95 of P rof . 
Madhu andavate. If you allow, we 
can take up both the quest ions to-
get her. 

MR. SPE K R: If the Pro es or 
has· no objection to it. 

PROF. MADHU DANDAVATE: I 
have no objection. But m y que tion 
is diffe ent ro my wi e's q stion. 
(In terrup ions) 

MR. SP both the qu s-
tions--84 and 95-a b ing ak n 1 
tOg th r. You an t two p 
mentarie. Pro. Ma hu and vate 
can also p t two supplementarie . 




